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FI.IAT. 353(37).—Fral T LRI, TATALOT (FLEA0) ATT=TH, 1986 (1986 FT 29) #HT &mT 3 i
STLTT (1) 37T ITETT (3) FTT V& ATHAT AT TANT Fd gU, WA & TSI, STETITT, AT 2, G 3,
SYEE (i) A 1 AL, 2003 § THIAT AT TLHIT F Jehle( 9 GG AT FATAT 6 ALl qe&qih
T3, 489(37) AT 30 379, 2003 H HHferfed 3w Harerd Fedl &, AT -

ITH AT T 1 H,
(i) 79 GEH 17 § “IT AL e qord” 9Teal & S U2 “HRH e e &7e8 T ST |
(ii) T AT 18 | “IT AEIALeqs Tord” AT o I U2 “HI=L1eqdh |’ 9168 1@ ST |
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2003 T TaRTfara fohT 10 9 3%\t 1.3, 6035(3), ariie 23 fegay, 2022 g sifaw s
Tontaa o o
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 29th January, 2024

S.0. 353(E).—In exercise of the powers conferred by sub-sections (1) and (3) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following further
amendment in the Order of the Government of India in the erstwhile Ministry of Environment and Forests, number
S.0. 489(E), dated the 30" April, 2003, published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (i) dated the 1* May 2003, namely:-

In the said Order, in paragraph I,

(i) In serial number 17, for the words “Deputy Inspector General of Police, the words “Inspector General
of Police” shall be substituted.

(if)  In serial number 18, for the words “Deputy Inspector General of Police”, the words “Inspector General
of Police” shall be substituted.

[F. No. Z-20018/1/1999-CPA]
NARESH PAL GANGWAR, Addl. Secy.

Note : The principal Order was published in the Gazette of India, Extraordinary, Part Il, Section 3,
sub-section (i), vide number S.0. 489(E), dated the 1% May, 2003 and last amended, vide numbers
S.0. 6035 (E), dated the 23™ December, 2022.
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